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and (b) The information being col-
lected and will be placed on the 
Table of the House. 

Orders tor Esport of lJloalery Gooc1s 

6191. SHRI K; N. PANDEY: Will 
the Minister of COMMERCE be plea-
led to state: 

(a) whether it is a fact that the 
orders for export of hosiery goods 
have recently -been suspended; and 

(b) if so, the steps taken by Gov-
ernment to help the hosiery manufac-
turers to overcome this difficulty? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI): (a) Gov-
ernment are not aware of any suspen-
sion of orders for export of hosiery 
roods. 

(b) Does not arise. 

Violation of regulations of Export-
ImPOrt LieeDices 

6192. SHRI B. K. DASCHOW-
DHURY: Will the Minister of COM-
MERCE be pleased to stat~: 

(a) the particulars of cases in which 
action was taken against the indivi-
duals or firms for violation of regula-
tions for import and export licences 
during 1967-68; 

(b) the number of prosecution cases 
launched during the abov~ period; and 

(c) the details of the cases which 
ended in convictions during the above 
period for violation of terms and con-
ditions of t~e income-export licences? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESHI): (a) Ac-
tion was taken in respect of 136 cases 
for violation of Import-Export Trade 
Control Regulations during 1967-68 as 
given in the Statement (Statement I) 
laid on the Table of the House. [Plac-
ed in Library. See No. LT-734/6HJ. 

(b) 59 cases (upto Fcobruary, 1968). 

ec) 10 cases ended in convictions a. 
per details given in the Statement 
(statement II) laid on the Table of the 
House. [Placed in Library. See No. 
LT-724/68]. 
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Attaching of sleeper coach to Nil Girl 
and Tutieorin Expresses from 

Salem 

6194. SHRI JAGANNATH RAO 
JOSHI: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether Government propose to 
attlliCh a sleeper coach to Nigiri Ex-
press and anoth~r to Tuticorin Espress 
from Salem; • 

(b) if so, from what date; and 

(c) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS 
(SRI C. M. PQONACHA): (a) to (c). 
It is proposed to replace the existing 
third class sectional coach runnin, 
between Salem and Madras Central by 




